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Sh. Anubhav Chandra, Advocate alongwith Mr. Jyoti Prakash, Deputy
Manager Legal for the petitioner company. Sh. Rahul Chaudhary, Advocate
alongwith Sh. Hansdeep Singh, Advocate for the respondent no.l & 2 and Sh. Sudit

Kumar, Advocate for the respondent no.3 & 4.

The petitioner company now proposed to withdraw the present application
seeking such liberty to file appropriate proceeding in accordance with law in this

Court.

Hence, the petitioner is advised to file a formal application alongwith relevant

documents and to serve an advance copy to the respondent counsel.

The matter be listed on 21* November, 2017.
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Member (Judicial)
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